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Appointments in Neyvell Lignite
Corporation

*789. SHRI A. MURUGESAN: Will
the Minister of ENERGY be pleased to
state:

(a) whether orders issued from.
time to time by Government of India
providing for reservation of appoint.
ments and promotions in respect of
Class III posts and above have not
been implemented from the date of
issue of orders at Neyveli Lignite Cor-
poration,

(b) if so, the reasons thereof; and

(¢) the action proposed for
plying with the orders?

com-

THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN): (a)
and (b). Orders of the Government of
India providing for reservation of ap-
pointments and promotions in respect
of Class III posts and above have been
implemented by the Neyveli Lignite
Corporation Limited, within the mini-
mum possible time after receipt of the
orders by the Corporation.

(c) Does not arise.

Disparity in Pay Scales of Hindi
English translators

*790. SHRI RAJKESHAR SINGH:
Will the Minister of HOME AFFAIRS
be pleased to state:

(3) whether there is disparity In
the pay scales of Hindi-English Trans-
lators posted in various Ministries
and autonomous bodies;

(b) whether variation in scalep is
not linked with the mode of recruft-
ment, mioimum educational qualifica-
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tions, experience and daily quota al-
lotted to the Translators;

(c) the details of the pay scales of
Translators in each Ministry/autono-
mous body, together with minimum
educational qualificationg and quan-

tum of daily quota allotted to them,
and

(d) the steps being taken to remove
the disparity in pay scales and daily
quota allotted to the Translators in
each Miinistry/autonomous body?

THE MINISTER OF HOME AF-
FAIRS (SHR! CHARAN SINGH): (a)
to (d). For want of a common cadre.
different Ministries etc. had been
creating the posts of Translators ac-
cording to their requirements and self-
prescribed  criterion. There was,
therefore, no uniformity in the terms
and rules relating to these posts. To
remove this disparity, a Cadre namely,
the Central Secretariate Official Lan~
guage Service is being created, which
will bring uniformity in the terms and
rules relating to all these posts It
will not be possible to include the posts
of autonomous bodies in this Cadre,
but these Bodies will certainly get
guidance from the rules evolved by
the Cadre in this regard.

The information regarding pay-
scales, prescribed minimum educatio-
na] qualifications and quota of daily
work allotted in respect of different
Ministries and autonomous bodies is
not available at present.

Shorifall in production of T.V. sele

»7¢5. SHRI MADHAVRAO SCIN~
DIA: Will the Minister of RELECTRO-
NICS be pleased to state:
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(a) whether it 13 a fact that there
has been shortfall in the manufacture
of TV sets during the year 1877-78,

(b} 1if so, whether it ;s also g fact
that the shortfall 1s due to 1mposi-
tion of price restrictions by Govern-
ment, and

(c) if so, the reaction of Govern-
mwent thereto”?

THE PRIME MINISTER (SHRI
MORARJI DESAI) (a) No, Sir

(b) and (c¢) Do not aiise
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Installation of a Powerful Broadcast-
ing Station at Nagpur

*797 SHRI VASANT SATHE Will
the Mimster of INFORMATION AND
BROADCASTING be pleased to state

(a) whether there 1s a long stand
ing demand from the people of Nagpur
to mstal a more powerful broadcast-
ing station at Nagpur and to set up
a broadcasting station at Akola
Amraoti,

(b) 1if so the details of such pro-
posals made so far,

(¢) the reasons for not nstalling
a powerful station at Nagpur and
setting up broadcasting station at
Akola/Amraot:, and

(d) by what time the proposals will
materialise?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
L K ADVANI) (a) and (b) The
Nagpur station of AIR 1s already
equipped with a 100 KW MW trans-
mitter and there has been no demand
for a more powerful transmitter there





